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INTRODUCTION 

I, the Chairman, Committee on Public Undertakings haviDa 
been authorised by the Committee to submit the Report on their 
behalf, present this 56th Report on Action Taken by Govemment 
on the recommendations contained in the 38th Report of the 
Committee on Public Undertakings (Seventh Lok Sabha) on Indian 
Telephone Industries Ltd.-Research and Development and New 
Projects. 

2. The 38th Report of the Committee on Public Undertakings 
was presented to Lok Sabha on 15 April, 1962. Repli. of Govem-
ment to all the recommendations contained in the Report were 
received by 5 November 1982. The replies of Governplent were 
considered by the Action Taken Sub-Committee ot the Committee 
on Public Undertakings on 15 February, 1983. The Report was 
finally adopted by the Committee on Public Undertakings on 22 
February, 1983. 

3. An analysis of the action taken by Govemment on the 
recommendations contained in the 38th Report (1981-82) of the 
Committee is given in Appendix. 

NEW DELHI; 
Febn&M'JI 24, 1983 
PhoZguna 5, 1904 (8ab) 

MADHUSUDAN V AIRALB. 
Ch4fma4n, 

Committee on. Public Undert41dn~. 

( vii) 



CHAPTER I 

REPORT 

The Report of the Committee deals with the action taken by 
Government on the recommendations contained in the Thirty. 
eight Report (Seventh Lok Sabha) of the Committee on Public 
UndertakingB on Indian Telephone Industries Ltd.-Research " 
Development and New Projects which was presented to Lok Sabha 
on 15 April, 1982. 

2. Action Taken notes have been received from Government in 
respect of all the 12 recommendations contained' in the . Report. 
These have been ca~goriaed .. !ollows:-

(i) Recommendations/observations that have been accepted 
by Government. 

Serial Nos. 1, 2, '4, 5, 6, 7, 8, 9, 10, 1.1 and 12. 

(U) Recommendations/observations,in respect of whkh repUes 
of Government have not been accepted by the Commi-
ttee. 

Serial No.8. 

The Committee will now deal with the action taken by Gov .. 
ernmeat on some of their recommendations. 

A. Free local calls to compensate for wrong numb"., 

Recommendation SI. No. 3 (Para 3, Part D) 

3. Commenting 'upon the unsatisfactory telephone service, the 
Committee had. inter-ali" suggested that the queation of increlJing 
the free local calls allowed to the subscriber to compebsate for 
getting wrong numbers should be considered for appropriate relief 
to the subscriber. 

4. In their reply the Ministry have stated that "the matter ha. 
aince been considered. It haa been reported by the 1'&T J)8part-
ment that It fs not practicable and realistic to usen the number 
of Wl'Ong calls made by a Subscriber. Moreover, detalled examina-
tion has Ihown that the incidence of wrong calls in any network 
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is very small. The Estimates Committee in their report had worked 
out about RB. 25 lakhs revenue due to wrong calls per annum for 
about 27 lakh subscribers of the P&T. This works out to be' less 
than one rupee per subscriber per annum." 

5. The Committee regret to note that the replies furnished by the 
Ministry regarding the revenue earned due to wrong caUs does not 
present a corred pieture. The amount of Re. 25 lakhs revenue per 
annum to P&T Department due to wrong calls was not worked out by 
the Estimates Committee as stated by the Ministry but was furnished 
to them by the P&T Department based on survey by observation 
teams of the Department. The Estimates Committee in their 11th 
Report (1981.82) had observed that tbe present system to make survey 
of failure rate and wrong calla rate througb departmental units could 
not inspire confidence as the tendency on the part of departmental_. 
officers 'to underplay these phenomena could not be ruled out. The 
Committee desire that sample surveys in these matters sbould be 
'~arried out througb outs~de om~ers end' officers not in active service 
of the Department. In tbeir ~th Action Taken Report, the Estimates 
Committee again reiterated that however efficient the departmental 
agencief;l may be their observations could not inspire confidence unless 
tbese were supported by the reports of independent observers hom 
outside the Telephone Department. The Committee on Puhilc Under. 
takings are sorry to note tbat 'the P&T Department instead of 
arranging an independent survey. as suggested by the Estimates 
Committee, have reported that 'it is not practicable and reaUstic to 
assess the number of wrong caUs by a subscriber'. The Committee 
would stress that sample surveys be got conducted from independent 
observes and thereafter, if neeessary the question of providing 
appropriate relief to the consumers to compensate them for getting 
wrong numbers be considered. 

B. ManUfacture of Electronic Switching Systems 

Recommendation (Serlal No. 10, Para 10, Part U) 

6. The ITI were of the view that facilities for manufacture of 
large electronic switching systems should be established under it 
to replace the products of obsolete technology manufactured in its 
Bangalore Complex. The Minhstry had, however, l>roposed that the 
first factory of this kind should be \Jnder a separate corporate 
entity. Having regard to the need to rehabiUtate the employees of 
tTl with the phasing out of manufacture of obsolete equipment. 
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the Committee suggested that adequate facilities for the. manu-
facture of electronic switching systems should be established in 
the ITl early. 

7. In their reply. the Ministry have stated that they INbmitted 
the proposal of m for manufacture of 5 lakh equivalent lines of 
Electronic Digital exchange equipment at Bangalore to the Public 
Investment Board. The Public Investment Board recommended the 
proposal to the Cabinet Committee on Economic Affairs. The 
Cabinet/Cabinet Committee on Economic Mairs approved this 
proposal but decided that the location of the proposed factory should 
be Gonda in· Uttar Pradesh instead of Bangalore. ITt was taking 
expeditious actlon to implement the decision of the Government 
in this regard. The Ministry have also stated that as per the 
Feasibility Report· prepared it was proposed to taper off the pro-
duction of stronger equipment at Bangalore' from the year 1986-87. 
However, in view of the decision taken by the Cabinet to locate 
the Electronic factory at Gonda, arid the continued reqUirements 
of spares, the tapering off of strowger equipment production at 
Bangalore might ha .... e to be reviewed. The rehabilitation of the 
employees of ITI Bangalore with the phasing out of manufacture 
of the obsolete equipment, would be considered at the appropriate 
time. " 

8. The Committee feel that the modernisation of switching .ystem 
·should not be uaduly delayed· and that the manufacture of the 
obsolete .trowler equipment should be phued out early taking .teps 
to rehabilitate the employees of the ITI at the BaDralore Complex. 



CHAPTER 0 

RECOMMENDATIONS THAT HAVE BEEN ACCEPTED 
BY GOVERNMENT 

Reeommendation (Serial No. I-Pora U) 

'!be telephone 'System in the country has rightly co~ in for 
criticism from several quarters. The phenomenon of dead tele-
phones, wrong calls, crosstalks and other disturbances not to 'Speak 
of overbilling, is a common occurrence. The system seems to have 
deteriorated steadily. It was in this context the Committee reviewed 
the quality of the products of I.T.!. and its R&D activities as well 
Q new projects to upgrade the technology. 

Reply of the Government 

Faults and service failures like dead telephotres, wrong caUs, 
crosstalks and other disturbances do occur in the Indian Telephone 
System as in any other network the world over. It is, however, 
probably true that the faults and se~ice failures 6n the tnd!an 
Telephone System particularly in some cities and towns and in 
moat rural areas are comparatively more frequent than in a developed 
country. The major factors respons1ble f<>r the lapses 'an!-

Heavy telephone trafftc resulting in congestion in the equipment, 
inadequate indigenous production capacity in regard to telecommuni-
cation equipment, inadequate quaUty control measures in IT!, in-
adequacies in the external, plant, unreliable power supply in most 
of the States in the country, non-contemporaneous tecbnology. 

Ministry of Communications/p&T Department is taking correc-
tive measures lib increase in indigenous production capacity of 
telecom. equipment, implementation of the recommendations made 
by experts on the system of quality control in m, introduction of 
gas preasurisation for Primary and Secondary Cables and increased 
usage of jelly-ftlled cables for the distribution of cable network and 
bringing in modem state of art in the production technology in m 

. 4 
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by way of foreign collaboration, for effecting improvement in the 
telephone services in the country. 

[Ministry of Communications O.M. No. U. 54012j'4/82-FAC. 
dated 5th November, 1982]. 

Recommendation (Serial No. Z-Part U) 

According to the ITI the faults in the system are not solely due 
to equiproent and those which can be attributed to equipment alone, 
mostly relate to technological deficiencies and not to any manufac-
turing defect. The Communications Secretary, however, is not in .a 
position to aver that there are no manufacturing defects in switching 
equipulent, telephone instrument and transmisliion equipment, which 
are part of telecommunication system in the country. The Committee 
have been informed by him that although the P & T Department 
subjects the supplies of the ITI to "acceptance test" it had to willy-
niUy accept sub-standard supplies in order to adhere to target:> of 
new telephone connections. Nevertheless, the rate of rejection as 
reported to the Committee is fairly high. The Secretary further 
stated that in case the laid-down specifications are rigidly enforced 
by the Department, much of the equipment will have to ~ r:ejected. 
Of the defecf:!; in the telephone system, 60 per cent is ~ported to be 
accounted for by cable faults, 15 to 20 per cent by the faulty tele-
phone instruments, 10 per cent by the faults in switching equipment 
and the rest by a variety of other factors including the human 
element. There is no doubt that the production, engineering and 
quality control in the m are not sound. This calls fot' concerted 
R&D effort to make improvements in coordination with the TRe. 
Further the m should regulate ill production 80 as to even Qut its 
supplies throughout th1! year rather than rush thertl largely during 
the last quarter as is reportedly happening now. 

Reply of the Government 

The major reasons for faults in the telephone system have been 
indicated in our reply to Recommendation No.1.' With a view to 
improving the production methods, engineering and quality control in ttl, modern. rn_' production methods and latest techniqUe\! In 
prod~ij.o~ Itllc;i engineering are being acquired through proposals 
1M' collaborativ,.~~~ of •• UQl~ of types of teleeommUQJ.. 
cation equipa.ent. The qwUity of teh!phone instruments baa aWferecI 
partly due to the preMUl'eon In from other Govemment aaen. 
to use indigenous components and raw materials which are not of 
the required quality and partly due to inadequate quality eontroJ at 
different stages of production in ITl. The main handicap in makin, 
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products of an acceptable quality is the absencuse of a good indigenous 
components base. ITI has, most of the time, to obtain substitutes 
indigenously and in many cases at short notice to keep to their 
production programmes. The answer to the problem is the establish-
ment of an indigenous components base tor Electronic and other 
items. The matter is being taken-up with the Department of Elec-
tronics in this regard. Nevertheless P & T Department is taking 
steps to ensure that the components and raw materials will be 
type approved by them with effective inapection procedures. 

2. Regarding observation of the Committee that IT! should 
regulate tta production so as to even out its supplies throughout the 
year rather than rush them largely during the last quarter, e1forts 
are being made by, IT! to even its production during the year. 

[Ministry of Communications O.M. No. U. 54012r4/SZ-FAC. 
dated 5th November, 1982]. 

, , 

Recommendation (Serial No.4-Part II) 

In 1972 a High Level Experts Committee Wlder the Chairmanship 
of Prof. M.G.K. Menon was appointed to review the research and 
development work in the field of telecommunications. The Experts 
Committee was expected to submit its report by 30th September, 
1972. Unfortunately it took more than 5 years and submitted its 
report only in January IlnS. The follow-up action on,the report also 
seems tardy. Thus a beginning towards comprehensive improve-
ments in the system and upgrading of technology was badly delayed. 
The Committee desire that the Ministry should ensure that such 
follow-up action as is stm pending is taken expeditiouBly and that 
there are no constraints in implementing the accepted 'Suggestions 
of the Menon Committee. 

Reply of the Govemment 

A number of accepted recommendations of the Menon Committee 
have been implemented and others are in the process of implemen-
tation. As desired by the Committee expeditious follow up action 
will be taken by the Ministry for implementation of the remaining 
accepted recommendations of the Menon Committee. 

[MiDistry of Communications OJrf. No. U. 54012,1'l182-FAC. 
dated 5th November, 1982]. 
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ReeommendatioD (Serial No.5-Part II) 

The strowger switching system is an old system imported trom 
ATE, U.K. in 1948. Over the years some import substitution is 
reported to have taken place and the performance of the indigenous 
materials and components was worse than what was originally 
imported. A Standing Committee for Improvement of the Strow-
ger System was constituted in 1974. Although according to the 
ITI, with the implementation of the· recommendations of the 
Standing Committee the technology .of the system is better than 
what was imported, all that the Communications Secretary 'cMlld 
say was that the quality of the indigenous ml!lterials and compo-
nents has improved. The Committee trust that the Standing Com-
mittee would· take note of this observation and direct their further 
dorts to ach.ievmg better resu~ts as per international standards 80 
long a8 the strowger system continues in the country. 

Reply of the Government 

. The Standing Committee for improvement of the strowger sys-
tem basically deals with the improvement of the circuitry, reduc-
tion in the large variety of Strowger circuits and improvementl 
simplification of a few specific piece parts. It did not concetn it-
self with either improved production· methods or better . quality 
control other than those which will come automatically with 
simplification and reduction of circuits, etc. m have been instruct-
ed to put in efforts to maintain the quality and standards which 
they had obtained on the basis of know-how transfer from the 
Collaborator and not dilute it either with sub-standards inputs in 
terms of raw materials or by inadequate quality control in the 
production processes. 

[Ministry of Communications O.M. No. U.!5401214/B2-FAC. 
dated 5-11-1982J 

BeeommendatfOll (Serial No.6-Part D) 

, The techDology of cross-bar switching system imported from 
BTM, Belgium in 1964 was found unsuitable to IncUan conditions; 
The collaborator having failed to recttty the deftciencies in time, a 
task force was set up in 1971 which ftnally reported In 1974. Des-
pite the ITI'. claim that the problems have been fully solved, the 
Committee received an impression after hearing the repreae.ntativea 
of. MInistry of Conununication. that tboulh the .ystem i. now leu 
faulty it is not quite satisfactory. As the manufacture of the-
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system would continue alongside the Indian crossbar Syste~ which 
wae developed by the P&T and the m and which would go into 
production in 1982-83, the Committee desire that attempts should 
be made to make the syst~m foolproof. 

Reply of the Government 

Task Force set up in 1971 had made a number of recommenda~ 
tions, which were in the nature of priority solutions to probleuw 
which should be tackled immediately and introduced in. current 
manufacture of I'M. These recommendations were implemented in 
regular px:oduction and Crossbar exchange equipment being sup-
plied froQl the Bangalore factory. The modifications already in .. 
corpora ted have greatly reduced the fault liability and improved 
reliability. However, further improvements were necessary and 
these were worked out by P&T and IT! under the Indian Crossbar 
Project. The need for supply of systems to Task Force recommen-
dations arises from the requirements of extensions to exchanges 
already working within the system. There is no better way to im .. 
prove this system and make it foolproof than to changeover to 
ICP system but then this wauld not meet the requirements of ex-
tensions. It has to be appreciated that there are limitations to 
iIXlproving a switching sysUtln with a given equipment conftgura-
tion. It bas however been decided to limit the supply of fresh 
equipment to Task Force status by ITI and uee ICP System to the 
maximum extent poqible. . 

[Ministry of Communications O.M. No. U.5401214/82-FAC. 
dated 5-11-1982] 

Recommendation (Serial No. 7-Part D) 

The CQmmittee. understand that in order to productionise the 
Indian cross-bar system, the IT! is entering into an agreement with 
the BTM of Belgium. The Committee, taking note of the unhappy 
past experience with the foreign collaborator. wish to caution that 
adequate care should be taken to see that the IT! or the PIrT De-
partment does not run into any ditBcu1ty. The agreement to be 
4tatered into with the collaborator should provide tor suitable .afe. 
guards in this regard. 

Reply of die Govenuneat 

Indian Crossbar Proj.ect system was develo~cl byP&T aQd I':t'I 
to overcome the known deficiencies of the exi~ting BTM crossblU' 
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Sy\>~ms to suit the Indian conditions. Accordingly in the case of 
the agreement with MIs. BTM. overall systems responsibility 
rests with P&T IITI. BTM is responsible only to provide certain 
improved processes and machinesltOols besides supply of SKD/CKD 
materials to 'facilitate training of local personnel during the build 
up period. 

[Ministry of Communications O.M. No. U.54012/4/82-F AC. 
dated 5-11-1982] 

Rec:emmeaclation (Serial No. S-Part U) 

It is pity that during the last more than 30 years the ITI could 
not perfect even the telephone instrument. The latest design (677) 
with the Japanese dial, though an improvement over the present 
design (671), is not reportedly free from some major defects auo-
ciated with the receiver and the transmitter. A decision taken in 
December 1977 to import know-how for the manufacture of tel.. I 

phone is yet to be carried out. The Committee would urge 
that there should be no further delay in the import of technology, 
which seems inevitable. 

, Reply of tbe Government 

The latest model of' telephone instrument viz. 677 type develop-
ed by ITI is an improved version of their earlier model and a num-
ber of improvements have been made in this model. With a view 
to improving the production processes for manufacture of tel .. 
phone instruments, the import of technology is necessary, The 
proposal received from ITI for setting up manufacturing capacity 
for 10 lakh telephone instruments and 15 lakh important compo-
nents thereof modern state-of-the-art with foreign collaboratictn, 
has since been approved by the Public Investment Board and ex-
peditious action Is being taken to get the approval of the Cabinet 
Committee on Economic Affairs. 

[Ministry of Communications O.M. No, U.54012/4/82-FAC. 
dated 5-11-1982] 

~commenclation (Serial No. t-Part D) 

With the rapid change in technology there js regretabiy a gap 
of at least a decade between our country and abroad. Limited re-
sources of R&D, unreliab.Uty of components and sub-system. and 
lack of product engineering expertise are reported to have hindered 
2766 LS-2. 

I 



10 
our development. ITI, however, seems confident of replacing most 
of its product Unes by entinly modern and relfable ones within the 
next 5·6 years' time provided. its produ.cts and collaboration pro-
posals are cleared speedily. The Committee trust .that the Minis-
try would approach this t~k with a sense of urgency -that it 
deserves. 

Reply of the Guvernment 

The Ministry of Communications is taking expeditious action in 
co-ordination with other agencies of the Government to get appro-
vals tor collaboration for manufacture of different telecommuni-
cation equipments such as telephone instruments, FDM/PCM malti-
plexing trarnimission eq'Llipment, multiaccess concentrator type 
rural radio system and end links etc. With a view to bringing 
Digital Electronic Switching technology to Indian P&T network, 
the Government have recently approved the proposal for setting up 
manufacturing capacity for 5 lakh lines of Digital Electronic 
Switching Equipment under ITl in collaboration with a French 
firm. Agreements have been t1igned between P&T & Ws. CIT 
Alcatel for R&D assistance and a Memorandum of Understanding 
has been signed between T.R.C. of the P&T Department and its 
cO'unterpart organisation, CNET of the French Telecom Administra· 
tion for Mesearch & Development programmes. Proposals for col· 
laborative manufacture of Electrol1.ic Telex, Digital Microwave 
Transmission Equipment etc. are under active consideration. 

[Ministry of Communications O.M. No. U.54012/4/82-FAC. 
dated 5-11.1982] 

Reeommend.tion (Serial No. 10--Part II) 

The ITI are of the view that facilities for manufacture of large 
electronic switching liystems should be established under it to 
replace the products of obsolete technology manufactured in its 
Bangalore Complex. The Ministry has, however, proposed that 
. the first factory of this kind should be under a separate corporate 
entity. Having regard to the need to rehabilitate the employees of 
ITI with the phasing out of manufacture of obsolete equipment, the 
Committee suggest that adequate faclities for the manufacture of 
electronic switching systems should be establiftshed in the ITl (',arly. 

Reply of the Government 

Ministry of Communications S'Ubmitted the proposal of ITl for 
manufacture of 5 lakh equivaletlt lines of Electronic Digital ex-
change equipment at Bangalore to the Public Investment Board. 
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The Public Investment Board recommended the proposal to the 
Cabinet Committee on Economic Affairs. The Cabinet/Cabinet 
Commttteeon Economic Affairs approved this proposal but decided 
that the lQCation of the proposed factory should be Gonda in 
Uttar Pradesh instead of Bangalore. ITI is takiog expeditious 
action to implement the decision of the Government in this regard. 
As per the Fealiibility Report prepared it is proposed to taper oft 
t.he proctuction of strowger equipment at Bangalore from the year 
1986--87 .. In view of the decision taken by the Cabinet to locate the 
Electronic factory at Gonda. and the continued requirement of 
spares, the tapering off of strowger equipment production at 
Bangalore may have to be reviewed. The re-habi1;tation of the em-
plOYee5 of ITI, Bangalore with the phasing out of manufacture of 
the obsolete equipment, will be considered at the appropriate time. 

[Ministry of .Communications O.M. No. U.54012/4/82-FAC. 
dated 5-11-1982] 

Commen'ts of the Committee 

Please see Paragraph 8 of Chapter I of the Report. 

Recommendation (8er'aJ He. l1.,.., ... t R) 
The Committee are not impressed by the current level of in-

'vestment in the R&D activities of the ITt. A capital investment of 
only Rs. 10 crores has been made so 1ar and 80 per cent of thiii hM 
been made during ·the last 5 years. This is obviO'Usly inSignificant 
compared to the outlay in' R&D in 'advanced countries. The Com-
mittee feel strongly that ,the R&D outlay should be stepped up 
consistent with the need to absorb and adopt imported know-how 
in various fields, now being obtained. In view of the importance of 
updating of technology the Mirti<:try should specially cover h its per-
formance appraisal meetings, the activities of the R&D of the m 
as well as the implementation of the suggestions of varlC1Us com-
mittees taskforces ete . 

. Reply.f the Gover~lJu'nt 
The Ministry of Communication,; agl'ee$ with the Recommen-

datiOn of the Committee that the R&D outlav should be stepped tip 
consistoMt with the need to absorb and adopt imported know-how in 
various fields. now being obtained. An amount of RI. ] 400 Iakhs 
h .. ve been provided in the capital budget and RI. 4703.46 lakhs for 
ReveDWt Budget for R&D in the Sixth Five Year Plan. of ITI. 
Facilities have already been established for environmental engi-
neering, and for developing compJ'eated printed circuit pattems 
adopting Computer Aided Design Programme!'!. Expansion of 
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facilities for manufacture of specialised hybrid circuits on the 
laboratory scale is on hand in IT!. The new computer facility 
established will be extensively used for R&D programmes. With a 
view to absorbing electronic switching technology as quickly as 
possible in the P&T network, an agreement in the field of Research 
& Development has been made between P&T and CIT Alcatel. A 
Memorandum of Understanding has also been signed, which covers 
R&D collaboration between Telecommunications Research Centre 
of the P&T Department and its counterpart organisation, CNET of 
French Telecom Administration. Action has been initiated for im-
plementing the observation of the Committee regarding review C'f 
the R&D activities of ITI as well as the 6'"Llggestions of various com-
mittees, taskforces .. etc. specially in the performance appraisal 
meetings. 

[Ministry of. Communications O.M. No. U.54012/4/82-F AC. 
dated 5-11-1982) 

RecOIIlIDeDclatlon (Serial No. ll-Part II) 

At present there is communication gap and lack of coordina-
tion in the R&D activities in the field of telecommunication in gene-
ral and in the development of reliable electronic components in 
particular. Though the ITI has. complained about the lack of in-
frastructure of reliable professional grade electronic components in 
the country, which according to it, would probably be the most 
important constraint in its change-over to modern technology, it 
has not drawn attention of the Department of Electronics to the 
seriO'Us deficiency. The Secretary, Department of Electronics shared 
the views of the Committee that there is a great need for co-
ordination for telecommunication research and development at the 
national level. The Development Coordination Committee con-
sisting of the representatives of P&T Department and the ITI set 
up in 1974. has remained almost dormant for mOre than 3 years 
lince 1978. Thill' is indeed deplorable. The Committee would urge 
that other related public undertakings and the Department of 

. Electronics should be 86sociated with the Development Coordina-
tion Committee and it should be activised in order not only to 
review and gUide the development work in the field of telecom-
munications but also to assess and project periodically technology 
oriented. product requirement to set targets for the production units 
eoncerned. . 
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Reply of the GeverDment 

The Department of Electronics to whom a ref~rence WI\; m.ade 
in this regard have indicated that they have initiated approprIate 
steps in several areas involving components to build up appro-
priate infrastructure for having professional grade Electronic co~­
ponents produced in the cwntry. They, however, want the In-
formation in respect of the specific components and the quantum 
of requirements in the field of professional grade components to 
further augment their efforts in this direction. Nec8$sary' action is 
being initiated' by the t!inistry in this regard. 

While the Department of Electronics hasma.de considerable 
mittee that there is a great need for coordination for telecommuni-. 
grade electronic components, there is still a large gap to be bridged 
and ITl's experience has been that a number of companies who 
have been sponsored to manufacture high quality components in 
the field of metal film and metal oide resistoJ'6, high quality 
ca'pacitors, transistors, PC connectors etc., have not been entirely 
to the satisfaction of IT!. This Ministry strongly feels that the compo-
nent industry will have to be well organised large scale sector, 
who wauld be in a position to put in enough capital both for modt'rn 
methods of manufacture and R&D so that the component industry 
can grow in step with similar industries in other parts of the world. 

This Ministry agrees with the recommendation of the Com-
} mittee that there is a great ned for coordination for telecommuni. 

cation research and' development at the national level. The asso-! ciation of the Department of Electronics and other related public 
undertakings with the Development Coordination Committee has 
been examined in the Ministry. As per the recommendations of 
the Menon Committee, a separate Telecommunication Technology 
Development ~ouncil (TTDC) has already been set up under the 
Chairmanship of Secretary, Ministry of Communications, which has 
the r~pre!j~ntatives of Department of Electronics, Department of 
Space, Defence Research Ie Development Organisation. Ministry (If 
Deience, Ministry of Planning, apart from Hindustan Cables Limit-
ed, Hindustan Teleprinters Limited, Indian Telephone Industrl. 
Limited Ie P&T Department. The Member Secretarv of the 
Council is Director,Telecommunications Research Ce';tre New 
Delhi. The Council will Inter aUa examine t~ coordinatio~ work I 

In regard to technological requirements of the telecomm'Unicatfon 
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services of Ministry of ComRlUnications and telecommunication 
facilities required by other organi~tions, development ot techni. 
que.. in the various laboratories and production agencies. The 
existence of TI'DC, at the national level provides a suitable forum 
for coordination for the development of vatious te1ecomnruni~ 

cation facilities. 

[Ministry of Communications O.M. No. U.54012/4/82-FAC. 
dated 5-11-1982] 



CBAP'l'ERIU 

RECOMMENDATIONS WHICH THE COMMI'M'EE DO NOT 
DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S REPLIES 

NIL 

'5 . 



CHAPTER IV 

RECOMMENDATIONS IN RESPECT OF WHICH REPLIES OF 
GOVERNMENT HAVE NO'!' BEEN ACCEPTED BY THE 

. COMMI'l'TEE 

Recommendation (Serial No. 3-Pnrt II) 

Incidentally, the Estimates Committee have suggested inter alift 
in their 11th Report (1980-81) pro' rat« rebate to the S'ubscrlber 
on the rental for the period when the telephone service is not 
available for no fault of his. When the Committee on Public 
Undertakings raised the question of increasing the free local calls 
allowed to the subscriber to compensate for getting wrong numbers 
the Secretary promised to consider it. The Committee desire 
that this should be considered for appropriate relief to the subs-
criber early. 

. Reply of the Government 

As regards the S'llggestion of Estimates Committee in their 11th 
Report regarding pro rata rebate to the subscribers on the rental 
for the period when the telephone service is not available for no 
fault of his, an experimental scheme is being ~ied out in Ahmeda-
bad Telephone District where a pro rata reduction in rental would 
be allowed for the actual period of interruption if the telephone 
service is interrupted for an aggregate period of 4S daY'" or more 
in a quarter due to reasons other than natural calamities. The 
PitT Department will take a decision in due course on the resu1ts 
of the experiment in Ahmedabad telephones regarding granting a 
rebate to the subscribers for interruption in service. 

2. Regarding the question of increasing the free local calls 
allowed to the subscribers to compensate for getting wrong' n'Um-
bers. the matter has since been considered. It has been reported 
by the PitT Department that it 1s not practicable and realistic to 
liesess the number of wrong calls made by a Subscriber. Moreover, 
detailed examination has shown that the incidence of wrong calls 
in any network is very small. The Estimates Committee in their 
report had worked out about Rs. 25 lakhs revenue due to wrong 
calls per annum for about 27 lakh subscribers of the P&:T. This 
worka aut to be less than one rupee per subscriber per annum. 

[Ministry of Communications O.M. N~. U.5401214/82-FAC. 
dated 5-11-1982] 

Comments of the Committee 
Please see paragraph 5 of Chapter I of the Report. 

J6 



· CBAPrBBV 

RECOMMENDATIONS IN RESPECT OF WHICH FINAL REPLIES 
OF GOVERNMENT ARE STILL AWAITED 

, I 

PlaalgtmG 5, 1904 (SekcJ) 

2766 LS-3. 

... 

MADHUSUDAN V AI:R.p..B. 
ChcairrnGfa, 

Committee on Public UndertGkiftgs. 
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(V'JI Para 3 of Introduction) 

ToW GUmber of reeommendation. • .- .c· 
,~. : I / 

Recommendations that have been accepted by the GoverJlllle.l1t 
(Vitti recommendations at S. Not. I, sa, ... 50 ii. 7. 8, 9. 10, 
II and III 

Percentagc to total • 

JII 

II 

IU. RoconunendatioD6 which the Committee do DOt de,ire to punue 
in vicw of Government" reply •• ••• Nil 
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IV. Recommendations in relpeel CttW'hich rep1ict or Goven:amelll have 
not been accepted by the OonI.mittee (,;,u rec:ommeudatlou 
kt S. No. s) • 

V. 

Perc;cntalJe to total 

Recommendations in rc!pect of which final rcpliOi of GovorDmeut 
arc still awaited. • • • .'. • • • 
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